FORM A

PUBLIC ANNOUNCEMENT

[Under regulation 6 of the Insolvency and Bankruptcy Board of India)

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

For the attention of the creditors of UNAKOTI NURSING CARE PRIVATE LIMITED

RELEVANT PARTICULARS
t
L || Name of CorporateDehtor UNAKOTI NURSING CARE PRIVATE LIMITED
2 Date of incorporation of corporate debtor | 02/04/2018
3 Authority under which corporate debtor | Ministry of Corporate Affairs, RoC Shillong
is incorporated / registered
4 Corporate identity number / Limited | U85320TR2018PTC013554
Liability  Identification =~ Number of
corporate debtor
5 Address of the registered office and | Opposite of ITI, Central Road Kailashahar, Unakoti
principal office (if any) of corporate | Tripura, North Tripura, Kailashahar, Tripura, India,
debtor 799277
6 Insolvency ~commencement date in | 11t December, 2023 (Order uploaded on
respect of corporate debtor (12/12/2023)
7 Estimated date of closure of insolvency | 7t June, 2024 (180 days)
resolution process
8 Name and registration number of the | AMIT PAREEK
insolvency professional acting as interim
resolution professional Registration Number: IBBI/IPA-002/1P-
N00413/2017-2018/11205
9 Address and e-mail of the interim | Amit Pareek, 4th Floor, Ram Prasad Complex,
resolution professional, as registered with | Chatribari, Guwahati-781001
the Board
E-mail: amitpareek99@yahoo.com
10 | Address and e-mail to be used for | Please submit claims to: AMIT PAREEK
correspondence  with  the interim
resolution professional 4th  Floor, Ram Prasad Complex, Chatribari,
Guwahati-781001
E-mail: unakotiirp@gmail.com
11 | Last date for submission of claims 25t December, 2023
12 | Classes of creditors, if any, under clause | Not Applicable

(b) of sub-section (6A) of section 2,




ascertained by the interim resolution
professional

13 | Names of Insolvency Professionals | Not Applicable
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)

14 | (a) Relevant Forms and (a)https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives | (b) Not Applicable
are available at:

Notice is hereby given that the NCLT has ordered the commencement of a corporate insolvency resolution
process of the M/S UNAKOTI NURSING CARE PRIVATE LIMITED is 11th December,2023.

The creditors of M/S UNAKOTI NURSING CARE PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 25t December, 2023 to the interim resolution professional at the address
mentioned against Entry No. 10. The financial creditors shall submit their proof by electronic means only.
All other creditors may submit the claims with proof in person, by post or by electronic means. The claims
denominated in foreign currency shall be valued in Indian Currency at the official exchange rate as on the
insolvency commencement date. Submission of false or misleading proofs of claim shall attract penalties.

A

Date: 13/12/2023 N

Place: Guwahati
\ AMIT PAREEK

Interim Resolution Professional
IBBI/IPA-002/IP-N00413/2017-2018/11205

{BBI/IPA-002/
P-NGp413/

2017-4 8/1120
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Parliament passes Bill C{,I ta,gfmf gz l‘lllok i;th,;lrgfﬂt Mohan Yadav sworn in as
. ISIng o1 Vianhua voitra’s
to set up Central Tribal | jjesinst 15 expuision MP CM with 2 Deputies

3 2 3 New Delhi, December 13 (IANS) Chicf Justice of India | Bhopal, Dee 13 (IANS)  Chief Minister Yogi  leadership of Shivraj Singh
niversi mie angana (O DY Chbachec on Wednendey streed t logit it | Mohan Yaday —three-time  Adityanath, Maharashtra  Chouhan. whose fime a5 a

the urgent listing of a plea filed by Trinamool Congress | BJP MLA from Ujjain CM_ EknathShinde, CM also came to an end,

New Delh Dec 13 (IANS) il 2023 wasclesedbyhe Pradesh Reorganisaton | cuder Mahuaboi agans hr cxplsion fom the Lok | South was sworm nasthe - Utarakand C Pushlar ot mow, with Yaday's

Parliament on Wednesday Lok Sabha last w Act, 2014 mandated the | Sabha new chief minister of Singh Dhami and some elevation
accorded approval o 2 BIl Repiying to the - deb:u: establishment of a Central | “Please send an email. 1 would look at it right away,” CJI | Madhya Pradesh on other senior BJP leaders
establish the Union Education Minister Tnhzl Unwersny in | Chandrachud told senior advocate Abhishek Manu | Wednesday. BIP legislators ~ were also present on the ENGINEERING WORKS
Telangana. “For nine years | Singhvi, who appeared on Moitra’s behalf and made a | JagdishDevda and  occasion.
the Mod: Government did mentioning seeking directions for urgent listing of the | RajendraShukla were also ~ With this, Yaday became
nothing! Suddenly on | matter sworn in as the Deputy the 19th CM of Madhya

October 1,203 in one of his | Earlier in the day, Justice S.K. Kaul, the senior-most puisne | Chief Minister Pradesh, who replaced
election speeches in the |judge of the top court, refused fo pass any directions | The oath taking ceremony  former CM Shivraj Singh
state, the Prime Minister | relating to listing of the plea and asked Singhvi to mention | Was  conducted by  Chouhan, who ruled the

announced the matter before the Chief Justice after Ahe Constitution | Governor Mangubhai Patel  state for over 16 years.

tribal university was going | Bench hearing is over. Moitra has moved the apex court | at Bhopal's Motilal Nehru  The BJP won 163 outof 230
to be created in Telangana” | under Article 32 of the Constitution challenging her | Stadium assembly seats in Madhya
He said that the Central | expulsion from the Lower House of Parliament on December | Prime Minister Narendra  Pradesh, — while  the

Tribal  University in |g Modi along with Union Congress which _had
Telangana will be the 57th | In her plea, the MP from West Bengal’s Krishnanagar | Home Minister Amit Shah  emerged as winner with 114
Central University, 85 per | parliamentary constituency has called the decision of her | and the BIP’s national seats in 2018, reduced to 6.
cent of which were already | expulsion as “unfair, unjust and arbitrary”. The action | president J. P. Nadda Barring a 15month stint of

set up before 2014, agains her was taken ollowing the Ethics Commitce probe | atended the ocsasion Congress in 20182020, the
SammakkaSarakka Central Dharmendra Pradhan said “The very first Central | on ‘cash for Parliament questions’ charge. Unios Ministers  BJP has ruled MP since

University in the establishment of a Universities Act was . NitinGadkari, Jyotiraditya 2003 without inerruption
Telangana after a nod from central tribal university in passed in 2009 in which 16 S 1 Scindia, Uttar Pradesh Much of that was under the
thc Rajys Sabha Telangana is obiigatory hew  universitics  wec onamura police

The Rajya Sabha passed under the Andhra Pradesh created. Today’s Bill is a
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The Opposition members taking a swipe at the widespread. Almost one- p W

had staged a walkout to govemment in a post on X  third of all faculty positions :—:::fn:" Dec 13: Sonamura police in assistance with GROUND APPOINTMENT SCHEME IN ASSAM RIFLES 2024

ress for their demand for a  said, “Today the Rajya are vacant S J : S sis

Ciatement from Union Home  Sabha passed the Contral -Dropout rates of students, | TSR jawans destroyed around 60,000 ganja trees in LAST DATE FOR RECEIPT OF APPLICATIONS ANB ELIGIBRITY

Minister Amit Shah on the  Universities (Amendment) ~ especially those belonging | Anandapur village near Indo-Bangla border under | |1, Lastdateof receipt i

security breach in the Lok  Bill, 2023 that provides fora to Scheduled ~Castes, | Sonamura police station on wednesday. The police team reafier will not be entertais
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afternoon. The Central Telangana. * OBCs are also unacceptably | finished about 4 pm. The market value of the destroyed T wr/ICE, DISCHARGED FROM SERVICE ON

Univeretis (Amendment) Schedle 13 of the - Anchvs high,” he said plants was estimated “Pi‘m’“mﬂ‘ ely Rs 20 lakh 3 OMfiner through emal appications aro inved from eligble candidates fom across the county for
d Despic consistent effort by the police (o climinate garja tpoloutons =

. plants in various locations within the Sonamura sub-
division, the problem persists with no apparent reduction. Lailkor,
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ICA/C-3566/2023-24

PRESS NOTICE INVITING e-TENDER NO: 21/EE/MCD/PWD(R&B)/2023-24, Dated:-07-12-2023

On behalf of the 'Governor of Tripura' The Exccutive Engineer, Medical College
Division, PWID{R&B), Agartala, West Tripura invites percentage rate e-tender from the
cligible bidders up to 3.00 PM on 21-12-2023 for the following works:-

1. DNIT NO:- 50/EE/MCD/PWD(R&B)/2023-24.

For details visit website https://tripuratenders.gov.in and contact at 9436452719 (M) // 7005353321
(M). Any subsequent corrigendum will be available in the website only.

Medical College Division, PWD(R&B)

Exccutive Engineer

Kunjaban, Agartala.

Before The Notary Public
Agartala, West Tripura

AFFIDAVIT

I, Sri Akul Das, S/O. Late
Santosh Das, resident of
Amtali, Sukanta Palli, P.O. &
P.S. Amtali, Dist West Tripura,
Pin No 799130, by faith-
Hindu, by profession-Driver,
aged about 48 years, a
citizen of India- do hereby
solemnly declare and affirm
on oath as follows:-

1. That, Sri Akul Das is my
actual name and surname
and it has been written/
recorded in some of my
papers and documents.

2. That, in some of my other
documents, papers such as
Parcha/Khatian under
Tahashil-Surjyamaninagar,
Mouja -Madhupur my name
and surname has been
wrongly written/recorded as
Smt. Gita Das (female
person) in place of my
actual name and surname as
Sri Akul Das (male person).

3. That, Sri Akul Das and
Smt. Gita Das S/O. Late
Santosh Das is the same and
identical one male person
and henceforth | am known
my name as Sri Akul Das.

4. That, | swear this affidavit
for the purpose of avoiding
the problem of my name and
surname from the
concerning authority.

These are true to my
knowledge and belief.

The statements made above
are true to the best of my
knowledge and | sign this
affidavit today the 12th day
of December, 2023 A.D.
before the Notary Public at
Agartala, West Tripura.

Sd/-illegible
Deponent

Recruitment under Tripura Rural Livelihood Mission

Applications are invited from the cligible candidates of Tripura for
recruitment to certain Contractual posts under Tripura Rural Livelihood Mission
(TRLM) for implementation of DAY-NRLM in Tripura. Detailed Advertisement
b_eg[i_ng no 01/2023 may be seen on websites: ruraltripuragov.n /

tripura.gov.in/ trim.tripura.gov.in

ICA/D-1416/2023-24

. Interested candidates who fulfil the

eligibility criteria may apply online by visiting websites trlm.tripura.gov.in or
rural.tripura.gov.in w.e.£ 08/12/2023 to 17/12/2023 till 5.30 PM.

Sd/-
CEO, TRLM

TENDER NOTICE

On behalf of Governor of Tripura the undersigned is hereby invites sealed Quotation/Tender for
sale of the below noted condemnation vehicles on as is where basis in the MT.

] SL Regn. No. Type of Vehicles Year of purchase | Total KM. Run
1. TROIB-0912 M/GYPSY 15/01/2001 413092
2. TR04-0814 M/CYCLE 29/04/1998 89203
3. TR04-1124 M/CYCLE 07/05/2005 98623
4 TRO4-1128 M/CYCLE 08/11/2005 99721

without D/Call money.

money will be forfeited.

ICA/C-3557/2023-24

Quotation/Tender dropping will be accepted on -..26:12:-23
office of The S.P Dhalai, Jawharnagar. The intending buyers may please furnish bids in sealed covers and
to be sent by registered /speed post or by hand to the undersigned. Sealed tenders are to be accompanied
by 20% of total tendered value as earnest money in the shape of deposit at D/call only in favour of The
Superintendent of Police, Dhalai District, Jawharnagar, Ambassa on any nationalized bank having branch
at Ambassa. [NOTE: Extral8% GST is applicable to the total Final amount.]

The intending bidders may inspect the condemnation vehicles at the place where as is basis in the
MT. Section from 1000 hrs. to 1700 hrs. in any working day. No Quotation/Tender shall be accepted

The successful bidders shall have to deposited the entire amount with extra 18% GST before
delivery condemnation vehicles within 07(seven) days from the date of order and failing which D/Call

The undersigned reserves the right to reject any Tender/quotation either in whole or part including
the highest rate without assigning any reason.
The D/Call money of successful bidders will be refunded within 03(three) Days.

between 1100 hrs. to 1600 hrs, in

Superintendent of Police
Dhalai District, Tripura
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